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आदेशआदेशआदेशआदेश / ORDER 

PER SUSHMA CHOWLA, JM: 

 

The present appeal filed by assessee is against order of CIT(A)-7, New 

Delhi dated 18.05.2018 relating to assessment year 2015-16 under section  

143(3)  of the Income-tax Act, 1961 (in short ‘the Act’).   
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2. The assessee is seeking permission to withdraw the captioned appeal, 

for which learned Departmental Representative for the Revenue has not 

objected.  Accordingly, the prayer of assessee is granted. Thus, the appeal of 

assessee is dismissed as having been ‘withdrawn’. 

3. In the result, appeal of assessee is dismissed. 

          Order pronounced in the open court on   04th day of December, 2019. 

  Sd/- 

           (SUSHMA CHOWLA) 

                      �याियक सदःय�याियक सदःय�याियक सदःय�याियक सदःय/JUDICIAL MEMBER 
 


द�ली
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द�ली / 
दनाकं  Dated :  04
th
 December, 2019.  

* Amit Kumar *  

आदेश क( ूितिल1प अमे1षत/Copy of the Order is forwarded to :   

1. अपीलाथ% / The Appellant 

2. ू'यथ% / The Respondent 

3. आयकर आयु4(अपील) / The CIT(A) 

4. मु7य आयकर आयु4 / The Pr. CIT 

5. 
 

6.             

1वभागीय ूितिनिध, आयकर अपीलीय अिधकरण,  
द�ली / DR, ITAT, Delhi 
गाड# फाईल / Guard file. 
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